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The 4™ August 2020
No.9/C.B.I-80-09/2020 HP-5101--In exercise of the powers conferred under
section-6 of the Delhi Police Establishment Act, 1946 (Act 25 of 1946), the Governor of
Bihar is pleased to accord his consent to exercise of powers and jurisdiction to the whole of
Bihar and other places related to the Case to the members of Delhi Special Police
Establishment to investigate/supervise and inquire into the Rajiv Nagar (District-Patna)
P.S. Case N0-241/2020, Dated-25-07-2020, Section-341/342/380/406/420/306/506/120(B)
I.P.C. which are related to Death of Bollywood Actor Shushant Singh Rajput.
By order of the Governor of Bihar,
Sunil Kumar,
Special Secretary to Government.
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